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ALL INDIA AYURVEDIC UNIVER-
SITY BILV 

Shrl A. T. Sarma (Bhanjanagar): I 
beg to move f:Jr il'9.ve to introduce a 
Bill to provide for the establishment 
of an All India Ayurvedic University 
under ·the aegis of the Government 
of Jndia \/ifh a view 1.0 "esusoitate 
and encourage the stUdy and growth 
of the science of Ayurveda in India. 

Mr. Chairman: The question is: 

"TInt lewe be granted to tn-
trodu2c a Bill to provide for the 
establishment of an All IDIlia 
Ayurvf'dic lTnivcnity under the 
3f'/riS of the Government of India 
with a view to resuscitate and 
encnurage the study and growth 
of ~ science of Ayurveda in 
India." 

The motion W/l;; adopted. 

Shrl A. T. Sarma: I introduce the 
Bill. 

ALL INDIA AYURVli:DIC MEDICAL 
COUNCIL BTLL-

Shri A. T. Sarma (Bhanjansgar): 1 
beJ:( to move for leave to introduce a 
Bill to urovide Ior the constitution of 
an All india Ayurvcdic Medical Coun-
cil for India, maintenance of an .A7Ur-
vedic Medical Register for the whole 
of India and lor matteI's connected 
therewith. 

Mr. Chall'man: The !Wf'stion is: 

"That lC;l\'C be granted to in-
r d ~ a Bill to nrovide for the 
constitution (If :m All Tndia Ayur-
vedic Medic'al Council for India, 
~i e e of nn Ayu['vedic 
M"dic:11 ~~r er IeI' the whole of 
India ,,"d for maL,ers I!onn"ctcd 

r~  

The motion was adopted. 

CONSTITUTION (AMCNDlVIEXl') 
BILL-

(Amendment of 4Tticle 85) 
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Mr. Chalrmun: The question ia: 

"That leave be granted to in. 
troduce a Bill further to amencl 
the Constitution of India." . 

The motion was adopted. 
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Shri Nath Pal (Rajapura): I sue-
guest suspension of the rules and im-
mediate passage of t.his Bill. 

16.140 bn. 

CONSTlTU'l!ION (AMENDMENT,) 
BILL--<contd. . 

(Amendment of article 388) by Sh!t 
Nath Pal 

Mr. Chalrmaa: The House will 1I0W 
resume further consideration 01 the 
motion moved by Shr! Nath Pal for 
referring the Constitution ~ 

ment) Bill to a Select Committee. 
Shri Ganesh Ghosh may continue bla 
speech. 

Shrl P. Ramamartl (Madurai): 1 
am speaking for him. 

Mr. ChalrmslI: Not for him, but to'l" 
your own selt. 

Shrl P. Ramamurtl: Sir, tht' Bi'l 
Rhrl i\. T. Sa'!'1Ua: I introduce the that hdS bec:n introduced by S!ui NaUl 
Bill. Pal Is a very important Bl11 al far all 
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